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ORIGINAL APPLICATION NO.
Bo1 Kishan Sehu e
Versus '

Union of India and others e

Hon'ble D,S . Misra,A.M,
Hon'ble G,S.Sharma,J.M.

( Delivered by Hon'ble D.S.Misra)

In this application under Section 19 of the AT,
Act XIII of 1985, the applicant has challenged

the order dated 7.4.84 passed by the Assistant .

Mechanical Engineer,Jhansi imposing the penalty !

of removal from service and the order dated 19,2,1985
passed by the Divisional Railway Manager, rejecting
the appeal against the order of removal passed by the
disciplinary eéuthority. The applicant has also filed
en application for condonation of delay in filing this |
application. The only reason given by the applicant J
for condonation of delay is that he had submitted

@ mercy appeal to the D.R.M.,Jhansi and he had been
verbally assured that he will be taken into the service i
of the respondents, However, the only document filed '4

Tl
in support of this contention is vt vivahasvEvibed a

copy of his mercy appeal dated S8 I88 addressedyto the

D.R.M, ,Central Hailwey,Jhansi(copy annexure 6). 'in this
mercy cppeal, the zpplicant has prayed for buing given

a8 fresh appointme ¢£01?;—,7VJ~ ﬁ,{.’_L Q@
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on the que s*l:ié‘f;' of | -“;_fﬁi"tﬁ-ﬁ%n a .
opinion that it is a hig ﬁiziﬁ&gaﬁhd

and is not permisslﬁie Uﬁd&THSEOtﬁ%hR

We accordingly reject the épﬁﬂ;’.‘hﬁi‘*@ﬁ afa‘*

admission stage.

Js/ 12,1,1988




